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IS, AT (AT 9T Y9 HATAT
(@ i wiRreror fRrsm)
e
e faeett, 16 ST, 2026

ar.#1. . 39(31).— arfRrer AT Fard sferfeem, 1951 (1951 &1 61) i &m=T 3 it IT-2m=T (1)
FTT W& QTR T ST &3 g, e HYRTY SATEN QLT TLHT oh TIrHe F AT TTE AE &aT ()
fAwTast!, 2016 H SR ST F9ATed FEd & [T TagiT Metaiad =a| aardt g, 979d: -

1. (1) == =T 7 I TermEta® T4 (Fa9) fodiT gemree ey, 2026 FET ST T
(2) o THTH TEIT TSI | T T sl A il 9T givl |
2. AT T "aT (aa+) Aawmaet, 2016, gt |1+, -

() ATTTT & TT5T LRI o STl T 1T TATHAF HAT o A3 AAAHTT | SHUL o o a1l Tal ° Harerd
—ATT & , TIH FIAH § AT ATAT “SAET TQQ TATE TAT L FIAH § T ATeAT qEedt sraredt o
freterfera sfawatoa fer srom, ama: -
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“ ST T
ATET VST FLH o T qiaad T Afead # Fq¥ 17
TALHTT F AU T qiaa = ffeFa & w17
ALEH % AT qeF qi=a, FiY Fa= dfeF 7 #=q€ 17
LT H=ra/TeTT qi=a-ag-3h FJq Afeaq # T 15
=, qeE Fa+ BT § w7 14
HI=T-HE- A, TLHT T A & T 147

(@) A F AT (9T T aATel &1 Jigd T qLRTT o Tefid AT T a7 & e aaaq1d
¥ I 977 TST F AT AT & H, qUershT § e 29T % Aefie o arett wtateat F forv f=forfea

gfaeaTioa foraT sToa -

AT & Ah, g TTEA-9g-9 =4
Fraa? Ug foraT srfarerry
e
e, s/ diEt, S /e, st
kD
ATY/EH/IT qiE, R

[T, &. 11031/03/2022-31.9T7.5.-11 ()]

TIST9T THTT ATEE, FAT Fr=a

feoquft: g fAaw, e+ 8 v, 2016 &t Ar.#1..9. 870(37) F dgd WIkd & TSI TETIT |
TR FohT 0 9 3T a1e ® = faw o ar.an. 4 9. $iw e g 399 agarg Ry -

#. 9. qr.H1.A 4. Sl #. 9. 1. 4. LESLED
1, 1062 (31) 10.11.2016 19. 182(31) 09.03.2022
2. 1178 (31) 27.12.2016 20. 441(31) 10.06.2022
3. 1194 (31) 30.12.2016 21. 619(31) 05.08.2022
4, 575 (1) 12.06.2017 22. 712(31) 20.09.2022
5. 1382 (31) 10.11.2017 23. 758(31) 30.09.2022
6. 1429 (31) 17.11.2017 24, 930(31) 30.12.2022
7. 1585 (31) 22.12.2017 25. 98(31) 14.02.2023
8. 566 (31) 15.06.2018 26. 879(=1) 06.12.2023
9. 819 (31) 28.08.2018 27. 368 (1) 04.07.2024
10. 1124 (31) 16.11.2018 28. 445(37) 23.07.2024
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1. 1222 (1) 19.12.2018 29. 7(3F) 03.01.2025
12. 218 (1) 13.03.2019 30. 79 (=) 27.01.2025
13. 766 (=) 09.10.2019 31. 117(31) 04.02.2025
14. 813(=) 30.12.2020 32. 245(=7) 21.04.2025
15. 51(3r) 28.01.2021 33. 445(37) 03.07.2025
16. 108(3F) 09.02.2021 34. 460(3T) 10.07.2025
17. 465(=) 01.07.2021 35. 636(=) 15.09.2025
18. 928(=) 31.12.2021 36. 957 (=) 31.12.2025

MINISTRY OF PERSONNEL, PUBLIC GRIEVANCES AND PENSIONS
(Department of Personnel and Training)
NOTIFICATION
New Delhi, the 16th January, 2026

G.S.R. 39(E).—In exercise of the powers conferred by sub-section (1) of Section 3 of the All India Services
Act, 1951 (61 of 1951), the Central Government, in consultation with the Government of Andhra Pradesh hereby
makes the following rules further to amend the Indian Administrative Service (Pay) Rules, 2016, namely: —

1. (1) These rules may be called the Indian Administrative Service (Pay) Second Amendment Rules, 2026.
(2) They shall come into force on the date of their publication in the official Gazette.
2. In the Indian Administrative Service (Pay) Rules, 2016, in Schedule 11,—

(a) in Part A relating to Posts carrying pay above the Senior Scale of pay of the Indian Administrative Service
under the State Governments, in the table, for the entry “Andhra Pradesh” occurring in the first column and
corresponding entries in the second column, the following shall be substituted namely:—

“Andhra Pradesh
Chief Secretary to Government of Andhra Pradesh Level 17 in Pay matrix
Additional Chief Secretary to Government Level 17 in Pay matrix
Additional Chief Secretary to Government, Agriculture Level 17 in Pay matrix
| Principal Secretary/ Principal Secretary-cum-Commissioner | Level 15 in Pay matrix
Secretary to Government Level 14 in Pay matrix
Secretary to Government-cum-Commissioners Level 14 in Pay matrix”

(b) in Part B relating to Posts carrying pay in the Senior Scale of the Indian Administrative Service under the State
Governments including posts carrying Special Allowance in addition to pay, in the table for the entries occurring
under Andhra Pradesh the following shall be substituted,—

“Additional Chief Commissioner of Land Administration Cum Secretary
Collectors & District Magistrates

Joint Collectors

PO, ITDA/PD, DRDA/CEQ, ZP

Directors

Additional./Joint/ Deputy Secretaries to Government”

[F.No. 11031/03/2022- AIS-II (B)]
RAJESH KUMAR YADAYV, Under Secy.
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Note: The principal rules were published in the Gazette of India, Extraordinary, vide number G.S.R. 870(E) dated
the 08th September, 2016 and subsequently amended by the following GSR No. and date:-

S. No. GSR No. Date S. No. GSR No. Date
1. 1062 (E) 10.11.2016 19. 182(E) 09.03.2022
2. 1178 (E) 27.12.2016 20. 441(E) 10.06.2022
3. 1194 (E) 30.12.2016 21. 619(E) 05.08.2022
4. 575 (E) 12.06.2017 22. 712(E) 20.09.2022
5. 1382 (E) 10.11.2017 23. 758(E) 30.09.2022
6. 1429 (E) 17.11.2017 24, 930(E) 30.12.2022
7. 1585 (E) 22.12.2017 25. 98(E) 14.02.2023
8. 566 (E) 15.06.2018 26. 879(E) 06.12.2023
9. 819 (E) 28.08.2018 27. 368 (E) 04.07.2024
10. 1124 (E) 16.11.2018 28. 445(E) 23.07.2024
11. 1222 (E) 19.12.2018 29. 7(E) 03.01.2025
12. 218 (E) 13.03.2019 30. 79 (E) 27.01.2025
13. 766 (E) 09.10.2019 31. 117(E) 04.02.2025
14. 813(E) 30.12.2020 32. 245(E) 21.04.2025
15. S51(E) 28.01.2021 33. 445(E) 03.07.2025
16. 108(E) 09.02.2021 34, 460(E) 10.07.2025
17. 465(E) 01.07.2021 35. 636(E) 15.09.2025
18. 928(E) 31.12.2021 36. 957(E) 31.12.2025
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